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DEVELOPMENT (SHRI ZIAUR RAH-
MAN ANSARI) I beg to lay on the
Table—

(1) A copy of the Central Suk
Board (Amendment) Rules,
1974 (Hindi and English ver-
sions) published mm Notifica-
tion No GSR 738 in Gazette
of India dated the 13th July,
1974, under sub-sectinn (3) of
section 18 of the Central Silk
Board Act, 1948 [Placed m
Labrary  See No LT 8186/
741

(2) A copy each of the following
papers (Hind: and English
versions) under sub-section
(1) of section 6194 of the
Companies Act 1956 -—

(1) Review by the Government
on the working of the Na-
tional Small Industrieg Cor-
poration Iimited New Delhi
for the year 1872-75

(ii) Annual Report of the Na-
tional Small Industrieg Cor-
poration Limited, New
Delhi, for the year 1972-73
along with the Audited Ac-
counts and the comments of
the Comptroller and Auditor
General thereon

[Placed in Library See No LT-8187/
74]

MESSAGES FROM RAJYA SABHA

SECRETARY GENERAL Sir I
uave to report the following messages
recelvag from the Secretary-General
of Rajya Sabha —

“In accordance with the provi-
sions of rule 127 of the Rules
of Procedure and Genduct af
Business in the Raiya Sabba,
I am directed to inform the
Lok Sabha that the Rajya
Sabha, at its sitting held on
the 13th August, 1874 agweed
without any amendment to
the Coal Mines (Conservation
and Development) Bill, 1874
which was psssed by the Lok
Sabha at {ts sitting held on
the 22nd July, 1974"

ul) In accordance with the pro-
visions of rule 127 of the Ruies
ut Procedure ang (onduct ot
Businesg in the Rajya4 Sabha,
I am directed to inform the
Lok Sabba that the Ra)ya
Sabha (1 ity citling he d oOn
the 1:th August, 1974, agreed
without any amendment to the
Maor Poit Trupts (Amend
ment) Bul 1974, which was
passed by the Lok Sabha at
it sitting held on the B8th
August 1974°

1203 hrs

CALLING ATTENTION TO MATTER

OF URGENT PUBLIC IMPORTANCE

REPORTED FIRING BY POLICE ON YOUTH

CONGREsS WORKEKS AT BULSAR STATION
IN GUJARAT

MR SPEAKER
davate

SHRI VAYALAR BAVI
kil) On a point o' order

shri Madhu Dan-

(¢ hirayin-

MR SPEAKER It 1s not the prac~
tice to raise a pomnt of order during
discussion of Call-Attention motion

SHRI VAYALAR RAVI In this
House there is a precedent when cali-
ing attention notice was even withe
drawn My submussion 1s that this i#
a very serious matter

MR SPEAKER I will not allow
such precedents to be set.

MR. SPEAKER I will not allow
such precedents to be s°t. In between
the business of the House, you szud-
denly get up and say “pont of order”
Not at all

A member who speaks from the
gangway is not speaking at all. A
member who speaks without being
calleg is not considered as speaking
I call Mr Dandavate

PROF MADHU DANDAVATE (Ba-~
japor) Sir, 1 call the attention of
the Minigter of Home Affairs to the
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following matter of urgent public im-
portance and ] request that he may
make a statement thereon:

“The reported firing by police on
Youth Congress workers at Bulsar
station in Gujarat resulting in the
death of one and injury to elght
workers.”

THE MINISTER OF HOME AF-
FAIKS (SHRI UMA SHANKAR DIK-
SHIT): Sur, according to preliminary
reports received by the Government
& party returning to Bombay by train
after participating in the youth rally
at Delhi arriveq at Bulsar railway sta-
tion in Gujarat at 11.20 A.M. on August
12, 1974. Soon after the train halted,
there wag a clash between a section
of the passengers seeking refreshments
and some hawkers and their associates
on the railway platform in the course
of which some stalls were reported to
have been looted. Stones and soda
water bottles were freely exchanged.
The Sub-Inspector of Railway Police
rushed to the platform with the police
party to control the situation. When
persuasive efforts and a lathi charge to
disperse the riotougs mob proved in-
effective, the police resorted to firing 9
rounds were fired, One person by name
Gajaman Saratre, aged about 380 years,
died of bullet injuries and another per-
son vv name, Ram Chander Gallu Ja-
day, aged 35 yearg received a bullet in-
Jury on his chin. He is reported to be
making satisfactory progress. 119 other
persons including 14 policemen, re-
ceived injuries and the passengers
were allowed to resume their journey
after necessary medical aid, Mean-
while, other 1local officers also
came to the station with polire re-
inforcement and controlled situation.

The train was detained under the
orders of the District Magistrate for
rendering medical atd to the injured
and conducting inquiries, The train
left Bulsar rallway station at 8.16 P.M.
excorteg by contingent of State police
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and reached Bombay without any fur-
ther incident. Bulsar rallway police
have registered a case under sections
147/148/149/305/332/837 and 427 IPC
for rioting, mischief and looting and
investigation is in progress. A magis-
terial inquiry into the firing has been

ordered by the District Magistrate
Bulsar.
It has been brought to Govern-

ment'’s notice that there hag been
other incidents involving commission
of offences at a few other railway sta-
tions. Government intend to consult
the concerned State Governments,
whether they woulg agree to entrust
the investigation of these criminal
cases {0 a common agency which, in
the circumstances of these cases, can
only be the C,B.l.

SHRI JYOTIRMOY BOSU (Diamond
Harbour): Where is the statement®
We have not got a copy.

MR. SPEAKER: Perhaps 1t is com-
ing. The notice was given only yes-
terday. Do not try to bring in these
matters.

PROF. MADHU DANDAVATE: 1
um surprised and rather shocked that
even on such a serious episode the
statement that is placed before the
House by the hon. Minister is such »
cursory statement that it does not give
adequate information and even the in-
formation that hag been furnished to
the newspaper representatives ang cor-
respondents by the railway authon-
ties by the Collector of Bulsar and
by the Deputy Inspector Gemeral of
Police, even that authentic information
which has been released by the autho-
rities authentically threugh the news
papers, even fthat. ...

SHRI VAYALAR RAVI: So,
agree that it is authentic?

PROF. MADHU DANDAVATE:
have also contacteq our friends fro
Bulssr.
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SHRI PILOO MODY (Godhra):
Why is Shri Ravi feeling so guilty
about it?

S8HRI VAYALAR RAVI: You are
having double standards. That is my
point. This House is being made use
or for maligning. ... (Interruptions),

PROF. MADHU DANDAVATE: I
have got the authentic statement that
has been made by the Western Rail-
way authorities the Collector of Bui-
sar and the Deputy Inspector-General
of Police. I am raising this issue be-
cause I want to know whether those
statementg are correct.

At the very outset, I want to point
out to the hon. Minister that there are
three major issues involveq in this epi-
sode, namely, the tehaviour of the
police the trigger-happy police, the
rowdy behaviour of the Youth Cong-
ress workers on their way back from
the rally....

SHRI A. K M.
bat) Sir,

ISHAQUE (Basir-
1 rise on a point of order.

MR. SPEAKER: No point of order
is allowed during the discussion on
Calling Attention Motion.

It any points have been raised, the
Minister will reply to them.

SHRI A. K. M. ISHAQUE. The
hon. Member can only ask guestions
during the Calling Attention.

MR. SPEAKER: Please sit down.
It is an accepteq practice, and I have
never allowed at any time any point
of order being raised during the Call-
ing Attention Notice. Why do you get
up every time?

SHRI ATAL BIHART VAJPAYEE
{Gwallor): They are betraying their
Ruilty conscience.

SHRI K. LAKKAPPA (Tumkur):
Shri Madhu Limaye has raised points

Sk BF
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of orders several times....(Interrup-
tions)

SHRI A. K. M. ISHAQUE: Sir, you
have given a ruling that no point of
order can be raised during the Ques-
tion Hour. A calling Attention is
raised in terms of rule 197. The rule
is very clear. The Member can only
ask questions. Now the hon. Member
is not asking questions. He is making
a statement, .. (Interruptions).

MR. SPEAKER:
any point of order.

I am not allowing

I have allowed him to speak. You
know the Business Advisory Com-
mittee decided that the person who
comes first in the Call Attention list
will take 5 to 7 minutes and, in that,
he will confine himself to the relevant
points for questions. He may frame
a brief preface to the question. But
he will not go beyond that gquestion.
This is the practice that we follow.

SHRI A. K. M. ISHAQUE: Kindly
have a look at the relevant provi-
sion. .

MR. SPEAKER: I have not allow-
ed any point of order. I am there to
judge. It anything comes which is
not within the scope of the Call Atten-
tion, I will stop him. But I will not
allow you to raise any point of order.

SHRI A. K. M. ISHAQUE: Sir it
is your pleasure to either to allow it or
not to allow it.... (Interruptions), ..

MR. SPEAKER: I am not prepared
to listen to you. Have you had at
any time the company of Mr. Jyotir-
moy Bosu? Kindly avoid him. Don’t
catch infection from him,

SHRI JYOTIRMOY BOSU: One
favour, Sir. If you only recommend
Mr. Ishaque for Deputy Ministership,

the House will be quiet. (Interrup-
tions).
SHR] VAYALAR RAVI: The other

day, you deleted ceriain words from
the record. ... (Interruptions).
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FROF. MADHU DANDAVATE: Sir
in deference to your wishes, 1 will nio-
dify my, statement. The disciplined
and nice behaviour of the Youth Cong-
ress workers while coming back irom
the rally to Bombay.... (Interrup-

tions).
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SHRI A. K. M. ISHAQUE: Sir, my
oniy submission is that you may kindly
have a look at the relevant provision.
I will read out to you....(Interrup-
tions).

MR. SPEAKER: 1 am not allowing.
May I request both of you, Mr. Ishaque
ang Mr. Lakkappa to please sit down?
Will vou kindiy listen to the Speaker
ajsn?

SHRI K. LAKKAPPA: I always
respect yoit
MR. SPEAKER: Except that you

sometimes don't obey me.

Mr. Dandavate, you please iry to
put vour question in a non-controver-
sial manner.

PROF. MADHU DANDAVATE:; 1
will ehide hy the procedure you have
prescribed.

The third aspect about which I
would like to ask a question is regard-
ing the discriminatory attitude of the
railway authorities on the question of
giving concessicn to the youth when
they are travelling by railways. (In-
terruptions).

SHRI P.
{Nandyal):
<ation.

VENKATASUBBAIAH
I want to seek a clarifi-
Please hear me for a minute.

MR. SPEAKER: You are a very
mature person. It is understandable
about those other members who are
vigorous voung firebrands.

SHRI RAJA KULKARNI (Bombay—
North-East): The hon. Member must
confine himself only to the incident..
(Interruptions).

PROF. MADHU DANDAVATE: Al-
most all! the newspapers have reported
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this. About 2,000 members of the
Youth Congress were travelling from

Bombay to Delhi.... (Interruptions).
It has been reported exteus.vely in all
the newspapers that they were travel-
ling without any payment and in addi-
tion a daily allowance of Rs. 20 was
paid to them....{(Interruptions). On
the contrary when the Antar Bhartiya
Camp organised by a socialist youth
organisation, R.S.D., Rashtriya Sewa
Dal was held—and it was held for
National integration—and when rail-
way concession was demanded, it was
said that no non-student youth could
be given railway concession. I have
the letter of the Railway Minister in
my possession. But now these youths
of the Congress were given the con-
cession. (Interruptions).

He has read out a writien statement
and from that statement it appears that
the entire trouble started only on the
journey back. But most of the news-
paper correspondents and even the
railw-ay authorities have saig that,
when the representatives and youth
workers were going io D<lni, many
railway stalls were closed because they
had apprehended danger and hecause
those railway stalls were closeq during
their journey from Bombay to Delhi,
many youth workers threatened that
on thelr way back from Delhi they
would take the revenge.... (Interrup-
tions).

ME. SPEAKER: I will have to re-
vise the rule about seating of mem-
bers. Al of you sitting in different
seats have assembled together in this
turbulent sector.

PROF. MADHU DANDAVATE: 1
want to know from the Home Min-
ister....

SHRI A. K. M. ISHAQUE: Let him
put the question.

PROF. MADHU DANDAVATE: |{
want to know from the Hcome Minis-
ter whether it is true that the Deputy
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Inspector-General of Police, Gujarat
Shri P. G. Newani, has tcld newsmen
at Ahmedabad that it is not only an
itolateq incident at Bulsar....
(Intervaptions)

..and a few towns in Gujarat. He

has specifically informed the Press
that they have indulged in rioting
stone-throwing, soda-water bottle-

throwing. ... (Interruptions) at Kota,
Ratlam, Godhra Baroda, Surat etc.
I would like to know whether in the
afternoon an official of the BPCC office
in Bombay was given full information
on the phone and whether the Presi-
denl of the B.P.C.C. confirined this.

My question ig whether it is true—
it is reported in the Press—that 600
Congressmen have been taken for in-
terrogation and to investigate all the
details. Is it correct?

Lastly newspapers have said....

SHRI K. LAKKAPPA :
point of order.

I rise on a

MR. SPEAKER: The other day
when the name of Shri Vajpayee's
Party was mentioned, it was said that
the matter was sub judice and I ruleit
that the name of their party will not
‘be mentioned. Now, when there is an
inquiry and when the investigation is
going on you are mentioning the
names of other parties.

SHRI ATAL BIHARI VAJPAYEE:
How can the names be avoided?

SHRI VAYALAR RAVI:
mes should be deleted.

st wza fagrd amagt : 79 widw
AT FIIAZ ) IFAT At fam
IRAHF 40 f5ar FrqFaAr 7

The na-

MR. SPEAKER: You are not con-
fining to the matter of the calling-at.
tention you are going much bheyond
that.

SHRI PILOO MODY: In the name
«f national integration you cannot
Have youth rallies of goondas.
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PROF., MADHU DANDAVATE: 1
would iike to know from the Home
Minister certain facts. The Collector
of Bulsar had made a categorical state-
ment angd the press reports say that
it was officially learnt that a search of
haul of large quantity of toreign-made
hard liquor, a huge quantity of high
quality rice which is subject to res-
triction of inter-State movemrent ana
a large number of contraceptives....

(Interruptions)

1 will finish within a minute.

As a nationalist, I would like to ask
a question about the last aspect of this
episode. It is reporied in the entire
press that thess volunteers who were
beaten have announceq and declared
that as they were subjected to atroci-
ties and firing by the Police of Gujarat
when they go back to Bombay, they
will take revenge on the Gujaratis in
Bombay. I woulg like to know whe-
ther this is correct. ... (Interruptions;

As an Indiun 1 am concerned

about it.

more

SHRT VAYALAR RAVI:
plaving to the gallery.

They are

SHRI UMA SHANKAR DIKSHIT:
He has asked five or six questions. 1
am answering them one by one.

Tirstly, he referred to newspaper
reports. Different versions have ap-
peaerd on various newspapers. I have
made by statement and I have got in-
formation on which I rely which has
been received from the Government of
Gujarat and also through Govern-
ment’s intelligence agencies. Newspa-
per reports, whatever appear in the
newspapers, are not necessarily either
correct or incorrect. He also said
about this that in these trains youths
were - allowed to travel without pay-
ment. That is incorrect. (Interrup-
tions). He cannot contradict like this.
The facts are there. I have received
authentic information from the Rall-
way Board.
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st wwgit fas: owng e

SHRI UMA SHANKAR DIKSHIT:
It is totally unparliamentary and he
should withdraw that word.

st WrAeR fasr : oy FEEL)

# 7 wriw Y § o sy of v
fear & 1y w9 7 &, w9 W uF dadw
T F3 I
MR. SPEAKER: It is absolutely

unparliamentary. It will not come on
record.

SHRI UMA SHANKAR DIKSHIT:
1 have received authentic information.
Let them not interrupt. Let them lis-
ten to me.
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WG AT AL, A1 ww W
Ry W ? i
‘ " st wAva A wg Y g o
A IF g F for gw agt A
wrd &1 & v Ay wwq Avfae wEar e
gee ¥ 1

SHRI UMA SHANKAR DIKSHIT:
In regard io the first Youth Speccial,
numbers of passengers ware 988 and
the fare collected wag Rs. 78779. That
is for both the journeys, that is, from
Bombay to Delhi and back. In regard
tg the second Special, the number of
passengers were 822 and fare collect-
ed Rs. 71,860.80. What they are say-
ing hag been basej only on their ima-
gination and not on facts. Then, the
second allegation which he has made,
on which he also framed his ques-
tion—ig this. He said that many stalls
were closed on the journey from Bom-
bay to Delhi. (Interruptiong)., That
ig not correct. I shall prove it. You
are relying just on newspaper report.

Now, Sir, what happened was that
on the onwarq journey from Bombay
to Delhi stalls were open and at two
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or three places, there wag some ex~
change, of words and go on. They
complained that the quantity of food
supplied was not adequate and quality
was not proper. The number was very
large. Therefore, on that day, disput-
es had happened at two or three pla-
ces and on the return journey stalls
were kept closeq because news is be-
lieved to have been conveyed by the
stallholders and hawkers that these
boys who were coming would not pay
properly and so on. (Interruptions).
So some stalls were closed. Whatever
it is, I am telling you the facts hitherto
known. What ig there to laugh at?
If their sons and daughters are found
in the same position, what will they
do? Who is creating this atmosphere?
You ask your leader Shri Jayaprakash
Narayan, (Interruptions).

MR. SPEAKER: Order, please.

SHRI SHYAMNANDAN MISHRA
(Begusarai): Sir I rise on a point of
order.

MR. SPEAKER: I never aliowed
any points of order on either side.

SHRI SHYAMNANDAN MISHRA:
The hon. Minister referred to Shri
Jayaprakash Narayan in this context.
Can he refer o him?

MR. SPEAKER:
any point of order.

SHRI SHYAMNANDAN MISHRA:
Why did you allow him to refer to
Shri Jayaprakash Narayan?

SHRI UMA SHANKAR DIKSHIT:
The news is spread not only in Bihar
but to other places also to carry on
illegal activities for payment of taxes.

SHRI SHYAMNANDAN MISHRA:
You are allowing the hon. Ministe:
to refer to a distinguished person like
Shri Jayaprakash Narayan in such 2
derisive fashion. (Interruptions).

MR. SPEAKER: Order, please.

I am not allowing

Expunged as ordered by the Chair.
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oft wew fagrdt wrodedt: speqw "
AT AT RY S99 g9 FHE
w1 AN AT AT P Y, ag WA widw
X uniAEd ST N A AT g N AF
W@ ¥ fr a wilt &7 00 7 9 N0y
HAY FATFTE ATTIN FT AH T @ §
(eqaarsr) . . ..

oft gwt der @f : Qe @Y
) as W dad Afafeat § T F AN gIE

g Nsgan g f5 3 fraawr &
IS T A, AEA B BT FI
(sorawma) . ...

MR. SPEAKER: I do not think he
said anything disparaging about Shri
Jayaprakash Narayan. If he had said
anything disparaging about Shri Jaya-
prakash Narayan, I shall see the re-
cord.

SHRI UMA SHANKAR DIKSHIT:
Sir, so far as the question asked is
corncerned, that I should deny or
confirm whether 600 Congressmen
were taken for interrogation, well, he
cannot say they were all Congress-
men. It was a rally of the youth. It
was organised by the Youth Congress.
It was a rally of the youths from all
over the country. Therefore, nobody
has claimed all the people, whatever

their number, who attended were
necessarily “Congressmem. (Interrup-
tions). ...

We have informafion that there
was some inflitraffon of persons who
insisted on entering, some of whom
had not paid the necessary amount
but they wure allowed. I do not
want to give more details until it is
confirmedy but there is a report that
there was inflltration of persons.
(Interruptiong).

The next question that the hon.
Member has asked is whether there
were liquor bottles. There were
bottles but no liquor. (Interrup-
tions).

LI I TRV [
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It is a common practice that passen-
gers carry drinking water in these
battles. They were empty bottles
and nobody found any liquor any-
where.

It hag been said that some vendors
were beaten at Bulsar. What hap-
pened was that the report sent
earlier had excited the hawkerg and
some of the hawkers had come pre-
pared expecting that there would be
trouble. As soon as these boys went
out, a section of them really wanted
some refreshments, so very soon a
clash took place and then it went on
increasing because the number in-
creased on both sides. Then the
police was compelled to use lathi-
charge and resort to firing.

PROF. MADHU DANDAVATE:
said all thg bottles
Similarly, were the
also empty?

You
were empty.
contraceptives

e wEd : o e %1 Ot 7
AN g A S en v anl ¥
FIAIEA &7 W Ay Ay gET A e

SHRI JYOTIRMOY BOSU
mond Harbour): Thig is an incident
which, unfortunately highlights
something which should be a warning
to all of us. On the one hand we
find a trigger-happy police and on
the other hand misled, frustrated
youth forces led by fascist forces. It
has happened in many countries
where fascism had come.

(Dia-

This is Yhe second youth special
carrying to my positive information
—it is not based on newspaper re-
ports—1500 passengers. ] will analy-
ge because I must respect his age. [
do not want to offend him. It so
happened in the last Session he had
to apoligise three times in the House
telling things which were far from
truth. He has said thet the number
of youths in the youth special was.
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800. A normal passenger train car- L W IE i ifr a¥ g,'w m

ries 17 to 20 bogies including first
«class and three-lier bogies. Thare-
fore, there are two things which we
can derive from his statement.
Either the train was carrying 800
youths and other freight at conces-
sion rate or 700 passcngers were {ra-
vélling without ticket. The railways
had given more bogies than the usual
number. So, we want a clear and
categorical reply from the Railway
Minister as to how many gpecia
traing had been given for coming to
Delhi and for returning from Delhi.
Further, how much fare hag Leen
collected and under what tariff rate”
(Interryptions)

=t wy faad (qier)  meTEt T
g ereAT FTHA I 41 9T 7d 20
TR @S IAR R W9 IT W g
e Ivgy felr e
S 97 @T 1§ AT WY yHA AT

MR, SPEAKER: 1 will deal with
him provided you also do not do .he
same

SHRI JYOTIRMOY BOSU: Sir, J
have got confirmation—i do not
speak on the basis of newspaper re-
ports. My friends know from taeir
heart of heart that these people took
to looting, vandalism and touk an
aggressive role demanding free supply
of food and beverages and mary of
themn were drank. I am not happy to
say all this. Mr. Dikshit ha.: correctly
confessed that only empty bLotiles
were found What is the outcome?
Bottles full of whisky were there,

sit wrrw fagrdt avwdndl : Yo areh
o, €7 &t A7 & 7 Na® arh N
af o)

oft wore st ware (wwwge) &
arft o i o

A sfagy @ N 3 1
fora® «®d T & og 1 Wraw gar &4

SHRI JYOTIRMOY BOSU: Let us
analyse the figures that have been
given by various reliable sources,
that 55 persons were injured in Bul-
sar alone. What are the figures?
They are: Youth Congress: 5; RPF.
5; CRP: b; and public and vendors.
40, Now, you should understand that
those who take to aggroassion always
suller less injuries. That is the reason
why 1 demand full compensation te
21l the vendors who have suilcred .

MR. SPEAKER* Let him ask his
quastion now,

SHRI JYOTIRMOY BOSU: They
did the same thing in Ratlam, Godhra,
Boroda, Surat, Kato] and Dahod. A
few days ago, Congress youth sec
t.ons looted stalls at Khopali on thexr
return trip from Poona after attend-
ing the Prime Minister’s meeting
During their onward journey to Delhi,
they did the same thing ir. a nunor
way at Bulsar. About the search
fouad, I do nct want to  elaborate
becides smuggled rice and foreign
brand liquor, they also carried things
tu meet the needs of their biologica!
requiremémts. I do not want to g«
further into that..(Interruptions)
We are all for brological necessities
I do not dispute it

SHR] A. K. M. ISHAQUE: ‘They
did not copy him

SHRI JYOTIRMOY BOSU: Exact-
v so when I go to a party rally. [
do not carry the kit with me....

MR. SPEAKER: Let him ask his
question,

SHR: JYOTRMOY BOSU: How
can I.ask, Sir, when 1 am #aced with
80 many iatgropptions?

In Surat also, they looted shopé
just outside the railway station,
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Only the other day, in Punjab, at
Rayya on the G.T. Road, they de-
manded food from a stall and the
stall-keeper had no food to give, and
the man was stabbed to death in the
prescnce of s0 many people....

MR. SPEAKER: The call-atten-
tion is about one particular matter,

but he is raising other matters. Let
him not bring m other matters,
SHRI JYOTIRMOY BOSU: The

Prime Minicter has urged....

AN HON. MEMBER- Why is he
bringing 1n the namo of the Prime
Minister every time? (Irterrputions).

WEqW WRAW : AR Ay £ g
® 2

SHRI ATAL BI/HAR1 VAJPAYEE
He has accused Shrj Jaya Prakash

Narayan of cremtms a climate of
violence.
MR, SPEAKEP. 1 do not thunk he

said anvthing abour hm I
think so

do not

SHRI UMA SHANKAR DIKSHIT.
On a point of order Why is he
bringing in other matters waich have
nothing to do with this Cali Attent.on®

SHRI JYOTIRMOY BOSU: All
right, Sir. I am sorry 1 shall now
go back to Rulsar again

The Prime M:mister has urged the
youth to help in solving the prob-
lema.. ...

BHRI K. LAKKAPPA: The call-
attention relates to the reported firing
by police on Youth Congress workers
ot Bulsar station in Gujarat....

MR, SPFEAKER: I have not called
Nimn, Tt him'not interrupt now.
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SHR! JYOTIRMOY BOSU. [ have

been interrupied ali the time. I
would request them and I would
beg of them nol tu interrupt

They must tell us one thing,. When
thet Prime Minsster has  urged the
youth to help n solving the prob-
tems and fi hling right reaction to
pave the path of socialism, 1s this the
method, to loot poor vendors and
roadside tea-sialls The youth cult
served the cause of the ruling coterie
in West Bengal, they have played
havoc with police help and muohroom
lcaders have come up (Interrmp-
tions)

SHR!I K LAKKAPPA Under the
gwte of a call etic flon. neoling, do
you allow all sorts of things to bhe
said  (Inter»uptions)

MR SPEAKER' Please sit down

SHR! JYOTIRMOY BOSU L
thought Mr Lakkappa and I were
almost of the same age. But he has
certainly climed down intg the yout)
ladder by hiding his hnras  (Inte--

runtions)

MR SPEAKER- He has
climbed down to your level now

SHRI K LAKKAPPA He 15 go-
ing beyowmd the rules of procedure

SHRI JYOTIRMOY BOSU: Mt
Lakkappa started as a PSP mun,
then he sat on the fence and now he
is in the Congress. (Interruptions).

al:o

I awa only saying that while the
genuing needs of students are being
met hy lathis and bullets, as you
have seen in Bihar, in Gujsrat and
m Assam . (Interruptions)

MR SPEAKER Ash your ques-
tion

SHRI JYOTIRMOY BOSU: I want
to ask this question. Will Shri
Dikshit kindly tell us what is the
growth rate of the Nehry Brigade, the
Indira Brigade and also the Land



Firing on Youth
Congress Workers at
Bulsar (C. A.)

183

Army commanded by Generals and
Brigadiers. What is the vbject? Are
you trying to have a Black Shirts
movement in the country on fascist
lines?

It is also known that thely have
spent a crore of rupees. We want to
know where did the money comea
from because the taxpayers have a
right to know. I only say fhis:
beware, fascism is coming and the
misled and frustrated youth will be
used as a tool. Let ug get replies to
these questions. /

SHRI UMA SHANKAR DIKSHIT:
The hon. Member Shri Jyotirmoy
Bosu, has made a large number of
allegations without indicating the
slightest relevance to the questjon at
issue. This will bear repetition of
what I said earlier. The question is:
the reported firing by police) on Youth
Congress workers at Bulser  stalion
in Gujarat resulting in the death of
one and injury to eight workers.
Now in the long speech that he has
inflicted on us, he has not said a
word about this; he has said about
what happened in Gaya, what hap-
pened in Maharashtra and elsewhere
all over the places, in Puiljab, Ben-
gal and so on. How is all this rele-
vant? -

The only question he has asked is
about the Nehru Brigade and Indira
Brigade. That is more irrelevant
than the other questions. I do not
wish to answer such allegations,

MR. SPEAKER: Shri Limaye,

SHRI JYOTIRMOY BOSuU. 1
asked deflnite questions about how
many special trains came to Delhi,
bhow many returned from Delhi, how
many concessions were given, what
was the tariff. Where iz the answer
to all these? (Intervuptions).

ot waw fegrCY wrddt : oqeaer
o, oz ¥7 @ w7 Fr mder §

o Y ?
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MR. SPEAKER: The question was
about Bulsar, About that, he has
replied.

SHRI SHYAMNANDAN MISHRA:
There are new questivns,

MR. SPEAKER! They do not come
in.

SHRI ATAL BIHAR! VAJPAYRE:
Whether a question is relevant or
irrelevant, it is for the Chair to de-
cide, not the hon. Home Minister.

MR. SPEAKER: About Bulsar he
hag given the information.

He says the other questions contain
other matters,

He is responsible to reply so far
as his Ministry is concerned. As
Minister of Home Affairs, he has given
irformation. If he has got Informa-
tion, I do not conmie in; he can give
the information he likes.

13 hrs.

SHRI ATAL BIHARI VAJPAYEE:
In that casq the Railway Minister
should have been asked to be present
in the House.

SHRI SHYAMNANDAN MISHRA:
It is for you to consider whether,
when a Member puts some questions
and they had been permitted by the
Chair, those questions could be
shrugged off contemptuously or, may
1 say, arrogantly by the Minister?
The point is that when we put any
question the hon. Minister who comes
to reply here should equip himgelf
with all the facts....(Interruptions).

MR. SPEAKER: He can give in-
formation so far 4% firing at Bulsar
gtation was concerned. I am not
allowing any further interruptions or
any more points of order on this, from
this si@e or that side. Shrl Limaye
may now ask his question. So far
as the questiong relating to his de-
partment sre concerned, information
can be askqd from the Home Minis-
ter; in respect of vther Ministers, you
can give notice and get information
from them. You can address a ques-



¥8s Firing on Youth SRAVANA 23, 1808 (SAKA) Firing on Youth

Congress Workers at
Bulsar (C. A.)

tion to the Ministry concerned if you
want any other information.

SHRI UMA SHANKAR DIKSHIT:
‘The hon. Member, Mr. Bosu, did not
put this question, After I had re-
plied and sat down, he stood up
again and asked somg¢ questions. Qur
friends forget this. If you want to
know from which parts of the coun-
iry people came by trains, how many
trains were run, etc. I have no in-
formation. You can put a separate
question to the Railway Minister or
to me; I can give that information.

MR, SPEAKER: So much infor-
mation which was asked for in this
raotion about firing in Bulsar he has
given. For anything beyond that,
you can address a separatq question.
1 cannot ask him to give information
of which to had no notice and about
which he {8 not prepared.

SHRI JYOTIRMOY BOSU: Kindly
ask him to collect the information
and send it to the members later.

MR. SPEAKER: I have already
sald that it anything, beyond that is
required, hon. Members should send
specific questions. Shri Limaye.

w vy W3 o9 wwer A
FaR A A AM ST AT AT QT @
s 39 ¥ ag1 wvar Wiz oY 1 F3 AR A
gt e § e B Ay @
amy,.....

&Y ®o 91> T HEWA (werrq):
Ty ®9

e WX oty (SuEER):
9T arg |

&t wq fwad : agy seT g WA )
€ifa o & g1 & F5 77 wa wHe 7t
AN (R NeA Y A EATIA
gifremgrairar@ar ¥ ¥ I
T A8 gATT AR, W AP, EWwAT
afedmr¥? & Qra N Fyw &
s .
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ot o w7 aiR: A A wra
0ET

WY g fod . wrid i A wE
W&y aw frar @firecht & v ¥
W X ¥ q% @I E WK ¥ 64
wiadr @ ¥ (% an)

WA WEEA © FE WY WWY ¥
feemaugd off o omv & & 9x
afws ¥ 1 &1

fY wy famd - Dfga v & @
& WU FFEA T cAHI A E
gF &t T A w & B ww wdy
agf 4 AR gl N R
fqo w g 5w a) o 7
IR 39 § AT, ANTAEE, TR,
iz gafEags sz g ?

T F a9 AT TAT FEU HATH
21 T aEr gfgser § bfer sad
qrEYzE, TAh fane ¥ araeg A
o g T ¢ afusin ol ¥
fea fadtes ok g7 Fre §
i3z $Tag § AR &7 a4 Feoar
fog gu@?

T I FAGT F AT F T AAT AT
at Ofgg Ty goHr saTaw =,
¥ @ Y ageA R ) S
wgr 2

“It has been brought to Govern-
ment’s notice that there had been

other incidents invoving commis-
sion of offences at a few other rail-
way stations. Government intend

to consult the concerned State
Governments, whether they would

agree to entrust the investigation of
these criminal cases to a common
agency which, in the circumstances
of these cases, can only be the
cBl”
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wWE ark ¥ 1 qedr wrgar g 1 4y o
wiw o0 AT 49 WA A gt g
qr frEnm g qW oA @ /AR nd
W ¥ gt w97 warare
faar & 5 wo©AE @ S AR g
], ¥ g9 wiw ) a7 ad T WE,
W 4 @ yr P YT 99 T F
3 9 am 7 @1 8, ¥ W ghewdia
{ w0 FE Ad T AW ST R
TqHEAM, TAR, VAT, 37T qaw &
WA F W AT A (R 0 i
wE AT X A Y T w7 AT FT
w1y fw #ar ag «ia w2 2 fryg et
Quwar gz & w7 aag anfe few
®.... (wm) .. AEEMY
a#t frar, 9T AT WA AT weD
@ g AT g8 o) et ¥ o
W e AT RE
fqq Friw A 7 evim TINE, I
T A, us ot am w7 EE,
& et A amwarwgrgr ¥
@ gfeezed  Tadl 92 A ¥ wqt
# =g FY WU FT 5T F AOF Ir
ghud  woEd @ A a0
¥ e Homay fegwm 4 7 g
e @ @ w9 N waifey, s
¥ A uds e w23 & 5 fead
Wi X fawem dqw fem 7,

(WawA).,.. w1 fowedw 3w
W@ e gm ! @ aEiwvgw
we  TwEr g ! owa owe §

‘ol Rudt yT ' g W o
g ! ¥ ae-a W sRafa B
fagin feamre o qodi ¥ fewe wivk
(WY, e oY fler T a¥ g ¥ 7
Qitw't ¥ T Y g 7 g
;mhﬁwﬁﬁcﬁmmé?

f & wk W e Ao
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T TR W TN § QR SAd
¥ DU W@ WA ) 9fRm A9 s
¥ g durc & waft 7 e G W

'}rﬁ%nmm«w TR, 9T AT
ETHA A, HIGAT T, THEA
s A aFmem Ay &
oy A aerd S el g 1w
Iq qiiaarr FAE w1 ¥ §1 sk W
gifedisy s v a faoly g,
Ofaa st 37 =30 & frdr & ary
ger & fag dac i ?

Nt gwt s e g
ww 1 wq Y ¥ wf anw gw
% &1 IO @ ITA W W w5
I fear 8, & o sgm f5 geoan
frar 2 8 9.2 797 % 97 LqFTin
STURFTHE ST HY 5T 9y F
& go wrol W ¥ @@ WQ ¢ A
S 3 3 fF o s e—mEd Ay
N crgfwssmuga |,
(vaaart ) ...

ot vy fowd N wEr o &
@ W wg oA, A ¥ o
5 a . (mEEH ). ...

ot uivie Gy @ Koy o
@ §, “wdw yar ¥ 9% e B
fraw & f& a1« fo % alt
W @ XA w1 HANE 90  Sfww €
Ay NEa?
Your question should hawe some re-
lation to the facts.

oft wy fowd : a¥ & T W
g e g

ot ww g wobd: w9
e R ] 7 W ¥ wisd w9a
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g Ao ) ouwwd ¥ Afan fy
oy aod 4 ?

=t Iar e AHfw - 2gs wre
W T AN OF AT I @ R
MIARA PE FHAL ) TR
T W B Agr wgAr wifgw ) .
(www) W w9 ¥Ry e
wig AT e g At Fagm s g
Wt R (waA W) g
ot ot ¥ § 7w g Y et A o
@I g S & dw R
9@ wfwr # R e W@
afey |

st wew fagrd R W
T, a0 Ay g, A A v
wiiw d7 E §

&t Fuy wwe Ofwa : ww ¥ wp
T €

oft wew fagr®t wolddt : w5
FIA@AAZE % W 9 5 qiw
TAAJgA A O & ¥, MW
&1 5 vy war Sifs fs frady )

ot Jwziee A : WA @
TR #Y I A

st waw fugrdt wwgd ;. ww ¥
tﬁhﬁ"ﬁ ﬁm“{rli

ot ywreier G : gt

ot wew fgrdt wodelt ;W Wy
et wy wh ¢ 7

it gurse dfiw : we W@ Q.
(wwwmr).. T aw A N
X ETE TR E

W arrhr weew ¥ oy wer o
W Ak & fag Y fear g
& arr ot gl ot Fver & wrr wrent
¢ Rovaarer wrder Wer siv

¥ @™ W gw & qfen fx fg & feasr
wEHY w3 8, fEA & wewr e
Ferat § 77 farar A 77 A W fau
awa gt 3 ot e o a2 oW
& waAT 9v |

FRM 3R faiy A/ Agw fte
Nt ww Tame fr 3w w7
THY |y ogEygd 7 (sxawiA)
T w fF T B WR S o
o w2 gE 39 ¥ A frite Wi sfa
file FTmaw FerA S Y @
Ty AT Y AT qd fw ogEr o
[OAD AT AT A, F oWy
TEAT §, 48 T&7 7@ {5 9w g ®
o AR A ag ww faveg W, ar
¥ am @) oA s § v g @
T A A T d

ftag fomd . N wmoqwr f¥
T ww X o g fade e Ay
W ¥ AR e e
| v oy faedt W ¥ ¥ Ay arr
97

st Imy e D : 17 11 3w
faer ¥ 9 g At &1 A Fam ¥
grrpds fraga w0

AW ag o ¥y & R @ A T
N ¥ 3w Ay oaw ) g I
g HT o A @ eifw W d
W ¥ o amae Y s @ ¥
grr ¥ oA faeay &, wia et ey
oA e ¥ Wy Al ¥
atw Fed, A A A Aty
N g aew g @ o g e
& oy T AT d ot
¥ war gor, T T § wr gar ?
FWHN ANt v &
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[=fr womr o T difear)

ag wrar § fr o =t § o wrar o
g g

U ¥ I 9y vt O qrie we
AN FR g A 1 g Pywr A
TR ¥ feaw & s @mr g ar
oy wgY § 5 widw & 9w §, aY qa
& frarauR AT T’ ok
wk 7z ¢ f5 ged Wi gfaa &
N & Wy waver fafaa @ @ Ear
W HNAgTATFT ARE 1 T
g WA g s AU ) 9w
g A 99 FY Sy fomm v D
TEW AT A AR H, wagd
¥ oA FQOF |

ot vew fagrd wraddd :  weqw
TERT, WIT 9 T Y WY JG [ F
9 A AL FAATT AT F AW FR
Wreawad ¥ W, WAl 9wd &
qoq G FF GIAA AT AT W AT FY
qHEAT AW 7 gk & 99 FT e v
TFAT Q7 W J1 I ¢ § IA FT F7A097
AT GHAT T ) 8 ATAG FT JY TGHAHTIY
oy oW &% F A3 Wy sER
WAF AT 97 I A 9 qez w9
N . (meqtr) AT TRARANE
&1 ara, fafem, na g 3 AATHTE
€ T O AT A 8 qws ar
WA XTI 39 F EETT S Y q7.¢
WTE Y, I |2 T | T4 B AL qA-
w7¢ ga) # oft §, w9 9N & qra arewd
¥ agrfrwe W garhw T ¥
ng Wy ey A W i frn g fe
wo werng gt | e 8 arhw o
siaerd et Wt W ¥ aw 39
wzad §f g @ W ag aw [
§ feueee W Yo faw R @
fr X g ¥o werd @ awdi
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g1 fevamee ¥ g¢ Wy g ae
qq Xa 4 w4y gy frar ?

“oft oo of# (TS aiw) : Wt
fagiae gat & agh 9T o emAr
aifgqar , et wifgg ar, wraEteR
w1 worer goT ?

TR PR : Jg HAr A §, w
WY feamr famga wew smar &1

sft gz fagrdt e : srsae wE)-
aq, EHAT M AT fF 3 wEwr ¥
Y FEEAR) A TEg 0§ WA
A FEd g afFrEm & qwreQ
AT FT A T F GFY —TF
AT & @ § oY "aeRrAT #wvar ¥
M gAY FHrEACd HIE N T F
wfasrd, gfm & wfgwrd, F9w3,
AT qal & daregme M AAE)
THAT FYASAT & QULH S oY gATIR
¢ vfurrec ¥ fogm &, o & #4-
gz e §, v e F o A
gferer mefaer § + v qg A4 WG T ITH
Tl 92 favarg s R dare A ar
T THA FT AN AW q7AX ¥
worqT fopam o 1 99 wwEd ¥ AT
¥ 9 78 vwardt F w1 , I AR A
Jgar et affear g Raw
—iag o s W@ @2
iy § 1 7 g § e gz oF qEeda
w ) AR Az g fr awdi A
foarar wr &

A g7 o ar< wrar §—ag a5
av X Rl & gl W FwR A
o ¥ fam # ol s ¥ 0
o i ¥ ok w § Ak T
e ¥ wre 3t g e e §, { T
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At v e garcaar 1 § e
W B GIATH WA —

“Small example fallont youth
Congress rally. VYesterday Saiur.
day over two hundred ticketless
hoodlums sl6gan shouting ‘'waving
party flags beheved Youth Congress
members invaded Bombay bound
Frontier Mail New Delhi Station...”
(Interruptions).

oft werer fagrét wroredt : srswer -
SURLALEUR 8 &

o ¥ W o gg T Ay |

W AP W AT g A
FTHT FFIFL, AT g g AW R
FgraT g AT ? TR O g
§—uF @ ag fF N omwrr A wr AE
T aryagt & wfead ¥ gEug
HNARXY, 9T F s gri-wfawv
FAREAN IR wh IR AFTRY
IWFRAGRLWAR G
g I7 ¥ 92X g

SHRI VAYALAR RAVI: It has
already been contradicted by the Pre-
sident of the NSUI. It has come in
the papers,

ot waw fagrdt qroddt : weqw
wgRa, gad W vy T §—

“Forcibly occupied all First Class

Compariments. Train delayed over

one hour. Conductor Guard threa-

tend intimidated. But Police and
station stalt refused any assistance

“At Mathura Conducté? Guard's

telegram fo railway authoritise re-
fused by station telegraph office.

“At variows wayside gtations
Dolice force present byt had instruc-
tions not repeat not t6 touch mem-
Yers of the otudents party all
wifheut Helsoty.

“At Ratiam the whole purty de-
trained deflantly walked qut waving
1620 L.S.—7.

Congress Workers at
Bulsay (CLA))

flags sHBufing slogang and entraine
ed for InMpre. Ne licket checker
dered ask any questions.

“Sendfng copies o other mem-
bers.”

sy wEey, Wl wEvey & g mfeat
& ak ¥ aamar oy mfeat frlw oh
afenr s g7 9y § fr wer ool WY
Ty yeuw  wrdifoe v & g frde
mfear 7 & o, ag A
quFriE A TNk drar dw d
gagraigw 3 Wil & o5 adh
W &Y & off, oA IAH T
g &, i g farite mfeat oy & o
& s Avgar § e g & wfrfory weg
wfedt ¥ Y frdtw mfsar afr Y, sy
arer farrt o a1 & T v AR A oY
IO R A v o ?

gT FqA—TA N FE F AR
dq9 e wad war ¥ A
graqqarar g fe gfm F W %
feaat ¥ g Y Twrd ol oy axfad
AT A & feed & T AR wd | T Wl
WA ® A ¥y gFa fag
& ? ofera 7 il & o1 v wry St
qg ot 9 ¥ faq 3w & amw §, e
fargtd sparcrar 71 gferm & T @A w7
wE 937 S feurdae § @w A
T A R R e ¥
a8 g | ¥ AEAr AOge g--q%
SRUAETY FF /1T G Il WY g ae
& WS & AT IR N I A
# fie sredeeTd WY AT @ A7 W
vt werd & arfry & Wi T 9
ez & fag et wy g & i e
weft sradAwTieal aT | s qar &Y A
§ fis porerr & gfere 3 ot 91 gher-
Qg proa & gfew aw
Y ayet Wy et I §AT %
/I A |
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el wefr oy I7 & wRw § wr N
T & Y wrr o e A B
v v Ewar § ? o afagz Al
wwA & frg fadare Eow & adt
WA W ORH WA Y T A
¥ wr et 2

Y WEIAT, TF WY G WTR
! §w At—rw e wrew & faead
e gt &, 99 & qfeae W EOE &
AT 7 5 g T fxg § | R TR
2 ¥ arX ¥ WY frwran Ty e
& st g g i wporra § TR
¥ &Y g w07, I A gaar w1 f
wf , IR AW ¥ fag Toane & qrg Faw
% EITT TIT 9T | WY TEE oY s
W dr-wrdt w7 A fear wrdan
N ITIFA gy FRaNT ¥y A
I ¥ afearewt sy woan fagrwan
&firar ot e & Fifes gfom ¥ o
& gfcare & fag & Faw o goTe T
rad

SHRI VAYALAR RAVI: The same
Governor Impos€éd Punitive punish-
ment on the whole village.

oft e fugrd wwdedt : sroner off,
o & forg wow ore 5 gorre ey wft
£ T Ew aoere & wrw o ot oft
werr-wew § 7

g et ot ¥ diw wwr 4—Fe o
% ow whiw ard ot , 38 o ot -
sra g nﬂ&wwuﬁ@r@d’r
W g e k@ wmgT ¥

sy firergef wew gt g & ——ag wrdge
& fora awet & qwsrdl Wwvamar g
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fiv ot e &'woore forger ww Y W
§ 1 ey weEQy aw wft wgr e
fieeelt & Toft w1 dor—atT wrrge ¥
WY W X P WCEEF QAT WE
faaramrat gy whrar ae Iw v

7

wenw wERw, =t ffwy N fod
g vt Y vy §, afew e ew &
afces dan ot §—8 97 § qoAT wIgRT
§ —WT o Ry ywE & §, grach awt
5 W Y arm gy Y e Wl wT
ITRT WA 9T, g T few sivn W
qurA S frgftefidt) sem it
I W FRA Ty A, A A Y 9F7 wHAT
for WYX T W< ATEETY B AwR
¥ firg faeelt & ot e gredt otk
TN 3-8 D, NA N v AA
71

oft 3w wee @fen  FaE gEeT
qE WA T Y g fear § fe
8 We %1 ¥9 wzwg gf amd ol
g ow wod wrw I gaT o Ay
q9R IW 9T s AT A3 aay
Wt ¥ ol ar gy qAI §, gAY
g RATTT FT JAH §, TN UE TR
faw o agy ¥ Fravt A Ty XA
wzar g€ v A W O g A
wrf | g W gud agd T gwT Y
gy sl gl mferdee Y qanar
6 It Y wigaal & awd @3-
Wiy sk e wamd gur
ur | &few gt o Tefy €€ e
oft off aeaT qreny & e aft )
fr g 3w ¢ e @, afew R
swew oY g awar ar WY qg weaT Y
ot gt ¢ Wfier foreoft gt are €t
mwﬁimm iwﬁ%‘ﬁwﬁ

o arr mfY wCanr g
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ot waw fagr@ wwddt @ X wHar-
oy & wre A gl

o 3 e R : IawT AR
qu7 off § | PR AT T WY WA
wrf WX Ik A e i ey
¥, gferw & aweel eqrfae forar, et
firg ®YX W g aq WA & | WA
oge ow Zevem fear ) s Qar
oy § 4% 7€ qg awy iy
§ T AT e A
* I, TE IR TG HAT § | TSR
s, ¥4 wfer Wiy W@
fean, aaY a ® weAr gf | o W
& oy & Y faan oY gATETC Al
qUAT AT qF | AF W
FU A 1 g T ¥ AR wfaw qer
TR ooy ® w9 ¥ @ oy 9y
weqa 9y q1, KT 919 gH awrd A
4 Y 9T W @ gRA |

FGT A% N ¥ gy §, 4 Fgy
§, SA%Y wofa @ ar § A Ay
afrr 1 @Y wooAgRy, A WY
W wfer I8 AEwT A I
f i ot waw & frea f aq 9w
AT E 1 X WHT N wOT A ¥ @A
@ amal & gar § WK araddT o £
oft qar gy 4 afs MR RuAT e
frere ot gm EwY AT A9 Wy fow
wawa A Wrag faed afv wwarT
TR W) forad § auadl & faee, &
T o ¥4 wrfomd}, Ty T
fow o & foad &, ®)7 o ot
fh w91, vt griwme w3ar
¥, Tower aurar §-—uy o WY Wl
wu  -forait Twfvfe oY Y § i
wwwifear ot Yt g 3w ot F ww
Ty gor § vl st gw A e,
wt & wriek &Py derowft g | o

Congress Workers at
Bulsar (C.A)

FaTare gar swifee gY formdl aeiic
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SHRI VAYALAR RAVI: Sir, there
were reportg that tea was sold at
Re. 1.

MR SPEAKER: This has taken
double the time. I am not going to
tolerate it. Please sit down.

13.35 hrs.

COMMITTEE ON PRIVATE MEM-
BERS’ BILLS AND RESOLUTIONS.

Forry-FOURTH REPORT

SHRI G. G. SWELL (Autonomous
Districts): I beg to present the Forty-
Fourth Report of the Commiitee on
Private Members’ Bills and Resolu-
tions.,

13.36 hrs.

STATEMENT RE: AGREEMENT ON

THE DELIMITATION OF CONTI-

NENTAL SHELF BOUNDARY BET-
WEEN INDIA AND INDONESIA.

THE MINISTER OF EXTERNAL
AFFAIRS (SHRI SWARAN SINGH):
An Agreement on the delimitation of
the continental shelf boundary bet-
ween India and Indonesia was signed
at Jakarta on the 8th Auguet, 1974,
in course of my visit there in connec-
tion with the fifth annual meeting of
the Foreign Ministérs of the fwo eoun-
tries.

A draft of the Agreement -had been
initialled in Delhj on the 7th Febraary,
1974, at the erid of the talkd between
the Delegations df -experts "anil " offi-
clalg of the two countries. , |
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continental Shelf n
between India & Indonesia (St.)
i |
The Agreement will come into force
upont the exchange of Instruments of
Ratification which will take place in
Delhi shorily. RTES

The Agreement consiitutes an im-
portant landmark in relations between
India and Indonesia who have an un-
broken history of peace and friepd-
ship from Ulime immemorial, It
characterises furthermore the earnest
desire and resolve of the two countyies
not merely to avoid any possible gdis-
putes in the future at sea but to
extend the area of cooperation bet-
ween them.

The boundary so far delineated ex-
tends for 48 nautical miles, joining
four points which are equidistant from
the outermost island belonging to
either country, and constitutes the
true median line. The distance bet-
ween Great Nicobar (Irdia) and
Sumaiia (Indonesia) is approximately
90 nautical miles.

With the signing of the Agreement
with Indonesia each side can now
proceed with its plans for developing
the seabed resources on its side of the
boundary line. It has alsa been agreed
that where any geological struc-
ture or field of natural gas petro-
leum or other mineral stretch2s acruss
the boundary lne, the two sides shall
exchange information and reach
agreement opn exploitation and equit-
able sharing of benefits accruing from
it.

This Agreement 'will contribute to-
wards brmging India and Indonesia
still closer together and towards the
mainienance and promotion of the
traditiona] ties of amuty, friendship
and cooperation between the twa
countries,

With your permission, 8ir, [ lay &
copy of the Agreement on the Table
of the House. A copy of the map
which forms an annexure fo the
Agreement has also beép placed in the
Library. (Placed in Library. See No
LT-8188/743, .



